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SHRI BHUPESH GUPTA Madam, T used
to read in London papers an announcemend,
“Juhana baty 1s comung, Juhana baby 1=
canmg” Tien after a long ume the baby

1ever arrmed

SHRTA G KU LKARNI  Wnere 1s the
reply to my query ? There 15 gomng to be
discussion on the Fourth Plan  But, 1t cannot
cover these points like the dwirdling exrorts
the 1mports recently allowed Ly the Govern-
ment and so on How can we speak on these ?

He can speak but we cannol speak

THr VICI CHATIRMAN (SIIRTMATI
PUR \BI MUKRHOPADHYAY) Itis not for
me to force the Mirister to reply The House
stands adjourned &1l 2 30 p M

The Ilcuse then adjourned for lurch
at five minutes past one of th e clyck

The House reassemblcd after lunch at thirty
mu tles pist two of the clock, THE \ICE-
CHAIRVAN (SHRIMATI PURABI MUKHOPADHYAY)

1m the Chair

RESOLUTION RE MOBILISATION OF

RESOURCES FOR PROVIDING EMPLOY-

MENT TO THE MILLIONS OF UNCM
PLOYED IN THE COUNTRY

SHRT M RUTHNASWAMY (Tamul Nadu)
Madrm, V1ce Chairman I beg ltave to move
the following Resolution

“This House 1s of opinion that with a

vrew to providing employment to the mil-

l1ons of unemployed and under-employed 1n

tl e country the G vernment should mobailise
all i anrial and human resources for

(1) the construction of village roads
at the rate of one lakh o1 mules per year ,
(1) the digging of drinking water
wells at the rate ol onc 1abh village wclls
per year,
(11 the prorot on of rutal hou 1ng
at the rate of five lakhs per year, and
(v) the orgamsation and modern:-
s1tton of rural industries at the rate of
one thousand centies per year ,
so that the public works necessary for the
1aptd promo 1cn of the economic prosperity
of the ccuniry may be cflected within a
reasonable period of time ”’
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Madam this Resolution although 1t looks
so formidable 1n 1ts working, 1s ir (ended to 1m-
plement the suggestions and proposals made 1n
the Presidential Address and 1n the garibr hatao
election promises made by the Government
last year and this ycar  The suggestions in this
Resolutions are made with a view to dotting the
15 and crossing the *  of these more or less
vague proposals, to put flesh and blood upon
the bare bones of these proposals, to make them
concrete an'l real I am fortified 1n making thrs
Resolu 1on and mnking this spceeh by he re-
commendations of the Interim Report of the
Bhagawet: Commuitfee on Unemployment What
they say early in the Report 1s

“As 1y weli krown, much of the nfra-
sttucture 1n the rural areas stil) remains to
be developed and hence there 1s a vast scope
for the undertaking of coistruction werk,
labour 1ntensive n naure, so that
the mfrastructural projects like the develop-
ment  of transport aud commur1cations,
minor nrigation and cectricity  schemes,
rural houst g, etc , may be taken up Such
a prorramme will provide scope for the em-
ployment of mulions of unsk licd and  semi-
killed persous

L his Interim Report of the Bhagawat: Com-
mittee estimates that the number of the unem-
ployed 1r the country amounts to ahout 4}
But they tehe their numbers fltom
As you

milhions
thc Employment T'xchange reports
know, the Fmployment Fxchanges are not well
organiscd and therefore their reports do not
contan the whole picture of the problem of the

unemployed

Then there are millions of under-cmployed—
nearly 100 millions—=ini the ruial areas [he
figures that I have suggested may appear stag-
geing 1o some Members considering
the progress made so far Inregard to these
construction works, one lakh mailes of rural
roads, one lakn of drinking water wells, five
l=khs of rural houses to he constructed or re-
corstructed and rural industry centres to be
cstablished at one thousand places, if you
div de these figures among the 15 States or so
in the country, they do not appear formidable
One lakh miles of roads wuld mean about
five thousand o1 s1x thousand miles per State ,
some States may have to construct more, some
less So, the figures are notso staggering as
they appear 10 be  Now, with regard to roads,
although the Fourth Plan provides for Rs 453
crores 1n the State soctor and Rs 430 crores in
the Central sector, the bulk of 1t1s spent on

hon
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highways, on trutk ronds, on prestigious all-
India roads Iike the road fiom Calcutia to
Cape Comonin or the toad from Bombay to
Cape Comor n But money 15 not there for the
corstruction of rural roads Ir fact the Inte
rim Report complains that cven the small
amount allotted fcr rural 10ads1s diverted to
some States to other projects, and thcy have
severely condemned such a conversion—peryver-
About diggirg of water wcll at
there are about

sion rather
the rate of 1,00,000 a year
50,00 000 villages 1u our country and so far oaly
1,00,00C villagesta e b on provided with drink-
mg water well. Now good ard safe drinhwne
water 15 an absclute necessity for the baec
health and stiength of the rural workers If
this absolute necessity 1s not provided, how ¢ n
you expect increased produciv ty fiom Qir
rural workers?

With regard to housirg, it has been estimat-
cd that ncaily 70 million rural housts req nie
to be constructed or reconstructed m oider to
w ake them fit for human bha’ itation  Tor twial
housing the total amount p ovided s Rs 237
crores for the whole of India during the Tourth
Plan period  \1illage housing 1s nezlccted 1In
fact the Bhacawati 1eport and even the Interim
Appraisil 1eport of the Fourth Plan compla ns
that village housing 1s absolutely neglected 1
do not ask them to do much straightaway but 1f
they start buildu g houses for the teachers in
the village schools vou not only mprove the
how.ing condit on of the village teachers but
you will be atti~ctang educated youngmen wno
arc now going about unemploycd to take to
teaching 1n the primary schools of the villages
It o1e <uch school 1s built 1n each village, 1t
would et again a cham of village house-build-
ng because the 1icher farmers mieht he temptcd
seeing the model of the village tcachar’s house
with two living rooms, with bath-toom, latrinc
and courtyard separate, they would be attractcd
to build houses of thewr own so ttat all the
housing projects need not be oreanwsed 1y the
Government alore Ir this connecuion I su -
ge<t that this opportunity given to Government
to wmprove the conditions of lLousmg v th
rural areas might be taken tota' aw y the
faymers and tenants 1n the villages and plant
them on the land which thov are culavating
As a matter of fact our faime1s and tena it cul-
tivators are nov Inving i Feir villages and
everydav they have to walk a couplc of miles to
their farms losing so many million man-hours
avcar Incidentally also such an atiric 1on of
the farmers and tenants 10 the land which they
cultivate would rcheve the congestion 1n the
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v laees and solve the prohlem of sanitation and
dramage by which thes= s1llages are bedevilled
As a muatter of 1act rural housing 1s not taken
care of by any 1 msing proeramme  We have
a Natioual Boarl from which gieat things
are expccted but they are concerned with
buildings 1n towns We have
State Housing Bo . ds al o hut they aleo c01-
cern with the removal of slums 1n the cities
whereas there a~~ permanent slums mn our vil-
lag~s 1In tact N hatma Gandhi oance com-
p'ained tnat the wlole of India1s aslum He
had m his mind the distressing housing with-
in whih our people who liv= 1 the village
h1ve to put up With regard to rural industiies
I sugest that 1,000 industrial contres he esin-
blished but they should be established ot st e
villag=s because our villages are economically
not viahle  The ctafsmen, the blacksmith  the
carlunight and others who follow the tral-
tronal crafts and 11dus ries would not he able
w firdwork 1n t e villages What T wolld
suggest 1» that tlcse new indast 1al centres,
tural 1rdustnal contres, mav be established at
th= Panchayat Samiu centres  here are about
5,000 of them and I suggest starting with 1,000
of them m1y be ¢ tablished year by year and
1n those .rdustri»1 ¢»ntres workshops might be
built ty the Government and rented out to
blacksmiths, caitwrnghts and other eraftsmen
n order to cater to the needs of the willagers.
Alo these traditional 1ndustries should be
modernised so thaw thev cou'd meet the needs
f the modern michanical age The illage
blacksmith might he given such traming and
such equipment that he could becom~ a mrcha-
nic and be able to repair the tractors onee they
get out of order ana even muror repairs of pas-
sirg motor cars nught be dune Thus the
modern.sed blacksmith would serve the purpose
of a modern mechaniral age Th 1e are a num-
Let or miscellaneous projects hike the reclama-
tion of land, an . crosion work tree planting,
flood control meastves All these would keep
millions of rural pcople 1n 1uial areas occupied
These are absolufclv necessary works n order
to guard our lanu against €rosion, against
floods and to prote t the land from all the cala-
miues to which 1t 1s subj cted nowadays In
conncction with these proposals naturally we
will come up agaiast the question of relations
between the States and the Central Govern-
ment because according to our Constiuctioy
most of these works I have been suggesting are
within the competence and jurisdiction of +he
State Gove nments  But the Central Govern-
ment 15 the 1icher Government like mo-t Feae
ral Governments It has sources of revenue

and cities
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which are flixible, whch are expandable,
whereas the Staws have rigid scurces of revenue
which cannot be exparded So the Central
Government must come to the help of 1ts poor
relations namely, the States There 15 he
example of the LS\ USA hoth at the centre
and 10 the States s much richer, much more
flourishing than our country, than any of our
States but there also the Federal Governmrent
has gone to the aid of the States They bave
establi hed bedearal Works Agencies from 1939
They took the housing work of the Agriculture
Departiaent , they took away the Buieau of
Public Roads from the Minwstiy of the Interior
and constituted them into separate I'cderal
Agencies. And these Federal Agencies arc to
go to the help of the State Governments 1n
order 1o prumote all these nrogressive projects
And the Federal Governmcnt 1 the United
States has taken care to have 1ts own agencies
m the States 1n mider to see that 1ts proposals,
1ts grants 1n aid ard its subadies are properly
utthised and the money spent by the State
Governments In each country there 1s a Fede
ral County Agent He s sclected Ly the Stawe
Government but he 15 under the o dews of ard
paid by the Federtal Goverrment So, the
Federal Goverr ment has a contio’ over the way
m which 1its granie in-aid, 1its subsidies, 1ts
finaraal help are o1ganised a1 d the works car-
ried out. Simlarly, there aie the Federal
n<pectors who go round the States 1n order to
<ee that the works that the lcderal Govern-
ment 1s cubsidismg, 15 finaucing, are properly
carricd out  And these Federal inspectors are
noted for tler diplomatic skills so as not to
wrritate the emeur fropre of the State Govern-
ments, And the Federal Goverrment
United States although I said 1t 1s a nich
country and  the states are much richer, more
prospercus then cur states, wede, i theyo r
1963, a grant of § 3,213 mull on firjural tocds,
$ 1,173 million for healih and $ 853 milon fir
hcuarg  So ycu have the cxar ple of the I de-
12l Gaovannment notle T CA to<hew e Tede-
ral aids anrd sulsid ¢s stov!d e ore need ard
should be implamented, and 1t s abeolutcly
nccessary mn the case of the poor States mn It caa
that thry <hould l¢ subsidiscd ard fiz anaially
helped by the Federal Governiment  Madam
V cc Chanman, 1t 15 on this scal and 1n this
manner 1hat the Ccrtral Govennmat should
go to the aid of the States Tu1s time the Cen-
tral Government concentrated all 1ts attention
«nd cor centrated all 1ts finat cial 1csourees, 01
the promotion of thc weltare of the people 1n

i the
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the rural areas It 1s a matter of simple arith-
metic that 1f cach of the hundrcd or two hund-
red million workers 1n the 1ural areas increased
their income by one rupee per day, the national
wcon ¢ would be incieascd by atout Rs. 150
And a new lile would spring up
These rural areas no doubt
they arciery placid areas There 1s not much
activ1ty of one kind or the other they live pla-
cdly  But tlr y must be awakencd to actinity, to
Leononue actnity, to rrdustiial activity, so that
the wealih or the country might be 1ncreased.
A new hife would be mauguiated in our rural
arcas iIf projects similar to those that I have
suagcsted wae taken up  If the much needed
constiucion worh—which 1 have mentioned—
wou'd go on 1n the villages, you have only to
imagine the number of bri k kilns that would
spring up all over the 1uial areas, We need not
go for sop histicated implements The old 1m-
plcments that our people use 1m order to build
their Fouses would do  T'he old raw materual,
mud, clay, stcre, they are all to be fourd near
at hand Tlcy have onlv to be exploed , they
have to be dug vp  Ard our peeple are willing
Lo work, the villagers are willing to work with
or without moncy wages, because most of these
are Inbour-intensine projects, and they require
ro grcat fina iciel outlay And the device adop-
ted by the great Frerc's statesman, Turgot in
the last days of the «ncien regime might be tized

crores a yC’iT
i the rural areas

when establichirg rura woiks in order to fight
the fermine (1at was threateming the country
He decrecd that tbe rural worhers should be
paid 1n kind, rot 1n money so asto Pprevent
irflation of prces A ncw era would dawn in
our coun'ry 1f these rural pryjects were taken up.
IThat was the dream of Mahatma Gandh,
namely the recorstruction of our willages, the
awakenn g of a row Life of prospenty of good
Iif n our villages They contain ‘he vast
majority of the prpulation of oui country. That
15 the drcam also of cvery patriot  If one wants
the prosperity of the country to 1ncrease, ore
n ust lock to the area where the larges. number
ol paeyle are corcar nated and th=t 1s the 1ural
No doubt we heve made a lot ot progiess
inour towns ard ciies No doubt we have
grcat preshgious mulls by which our tourists are

arca

vupressed and they carry with them the idea
that India s progressing at a rapid rate, But
lct them go and <ec the willages, Iet them visit
the villages Thev will fitd the huge gap that
exists between the towns and villages 1f this
huge wzap 1s to be filled, 11 can be only ty the
federil and Statc Governments concentrating
o1 these raral proy cts I hope and tiust that
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this Resolution of mine will mect with a better
fatc than a srmilar motion which I moved
about two vecars ago o1 the same subject

I'veryone 1n the House who had spoken on that
Resclution asiced with nic and supported me,
but when 1t came to voting 1t was a matter of
pristige and the Gosernment voted against the
Resolution 1 hope the judgment delivered by
an Indian nev spaper on the fate of that Reso-
lution will not he repeated again  The judg-
ment was Village uphft voted by Rajvr Sabha’
I hope such a verdict wnl not fall 1gamn 1pon
this IHouse

Th quest o u s p oposed

DR R K CHARRABARTI (Wost Bensal)
Madam, the unemployment p oble1 i India
15 verv great and 1t 1s very acute m Wes
Bengnl is going to
have

No short term me~asure
this 1ll, but we must
short-tcrm measute 1n cider to give some
1elief, at least for the tme baig At
the ame ume, we wust, side by sude, think of
ptrmanent measurcs which will cure thrtll
permancntly and erase it from India  We hop
so  Now, T would talk about the engineering
and technically qualified unen.ployed persons
and tten 1 will come to the ge1eral uremploy-
ment Now the Government ha e
nationalised the banks which 1 a good thiag
Givmg loans (o fiesh enginrering graduate 1o
set up woikshop 1s also a good thing, but 1
wonder how many Mcmbers know that to get
such a loan what a difficult situation the bhoy
has to face

curc some

situa 1on

There 1s so much of red-tapism
There 1s such a cordition about security depo-
s1t or personal surety that it 1s very difficult for
a young graduate coming out of the university
10 get such a loan trom the bank and set up a
mall shop That 1s one point The sccord
point, wtich T mentiored bricfly yesterday
relates to raw matcrials Th~ e must be an
assurance given to the boy that the raw mate-
11l for ayy 1tam which he 15 manufacturing
will be supp'ied to lum at 1egular wtervals and
at reasonable prices Qtherwise, 1t1s practi-
¢ lly mmpossible for him to get thirgs now a
days mav be because of shortage of vagon,
mav bc because of shortage of steel mav be
1 e auce of shortage of some other thing  Thard-
v, what wilt he co by setting up a workshop
cmploymg four or five persons and shilled
h lpers unless he gets a job order » Wherefrom
1> he going to get the job order” He must get
come assurance whether 1t 1s from the prnvate

sector or from the public sector vr [rom the
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Government that a certain number of job
orders would be given fo him every year 1
would just like to cite an example

I PM Suppose a laree manufacturing con-
cerr 1s manufacturing sewing ma-
chines You know that the sewing machines

have many patts, large and small, intricate and
precise , ind s me arc not so intricate and pre-
cse  Some can be manufictured very easily 1n
small workshops mn towns where e'ectricity 1s
available Bt the difficulty 1s that unless the
latge manuficturer guies some ot these jobs to
the smal!l voui ¢ engineering cniieprencurs, he
1s not s ired of a job and he cannot set up a
factory Supposc hes assured that he will Le
actiing an oraer for 30,000 handles for the sew-
ing machines every vear from that laige con-
cern, then he can concentrate his attention on
manufacturing those 30000 handles He can
umprove the quility of the produciion and save
raw materjals, and thereby he large concern
will b= rdieved from the pressure ol manufacs
turing such ttems which do not need so much
of <k 11, and 1t can concentrate 1ts attention on
producing a new 1tem which can be used 1n the
country Th s are the three factors Unless
we make sure of thes three factors, however
much we piopigate, whatever steps we mav
iake 1n the House, I do not think that s gomng
to work

Whenever the Government 1s giving new
heer ces to the industry w the public sector or
the private s~ctor or v 1 if 1t 15 the quesion
of the renewal of the hicence T would like to
suggest to the appropiiate Ministry that a
clause must he meerted that a certain amount
of }d>b must br distributed among the small
young entreprencurs who would Tike to take
up this job and until and unless that condition
s fulfilled, th licences should not be 1ssued to
them [hat 1s the point aboat the young entre-
picnears of whom we hear so murh

Now about the gencral unemployment
situation T am acain going to erphasise on
West Bengal because I come from that State
and I know how acute the problem s there
Madam you know that certain States want
tesidence requ ements Ouar  State of West
Bengal does not want any 1esidence require-
ment And whenever jobs are avallible, we
find thal there are certam jobs where you
do not have to get people from outside For
example, a job where an unskilled person 1s
rcquired o1 a cler cal job where a matriculate

or a non-matriculate will be sufficient How
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much are we paving them ? We are paying
them Re. 150 or Rs. 200. Suppose a person
comes from orie corner of the country to West
Rengal and stays there, he has to maintain two
families—one in West Pengal, and he may
have to send some money to his mother or father
and the minor brothers and sisters. Suppose
we take the local pecple who are Lorn and
brought up tlere—1 do not thn k there will be
any such problem regardirg living and main-
taining a ceilain standard, 1 am not talking
about recruitment to the Ceniral Services
where the jobs are transferable. That is upen
and there is a fair competition and everythu.g.
Rut when we come to State jobs, whether the
private scctor or the public sector jobs, why
cannot we recrurt Incal people for such jobs
where you do not require anv skilled persons
or where matriculates or non-matriculates will
be sufficient ? We oftep hear about statistics
in the House. *Well, we have opened upa
hundred positions m West Bengal.” But have
you gone through the whole list ? Then you
must have seen that 80 jobs out of 100
must have gene to the people from outside the
State and 20 jobs only have gone to the local
people. T would like to see that the picture is
reversed practically at least in those categorics
where we do not require any specially qualified
techical skill or where it is only hinuted to
matriculates and non-maticulates, If we
recruit 80 per cent from the local population
and 20 per cent from outude the Srate, onlv
then can we solve a certain part of the problem
in West Bangal, Otherwise, whatever we may
sav here or whatever we may do just on paper
without implementing anything and just
quoting statistics that we have cieated five
thousand or ten thousand j>bs in West Bengal
during 1971-72, that is not going to help the
situation there. And I think thatif all of us
want to come back bere in luture we should do
something very quickly, “something concrete,
not just on paper.

Thank you. Madam. )

ol S0 Fo wdw (TAVT) : wErET,
TF T90 F 24 T F N7 WY AF R
AT S qHEATT & 9T § g9 IV AG! Iz A% §
afes st anend g 7 afus § ufies gaad
AT TG & | FATRT #F 97 aAeqy ¢ IgHy
fruzm & tau wady e ot & un
wFeq fzar ) sawr @/ eama @ g,
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afET qar gz & fr d%eq o1 g7 787 F
@ & wag SEAT gH T 7 FL AT
IAFT S TN ¥ FAWAAT v ALV )
AITEY & qiz gwi qiAl A7 feafr a4 4%
G R ad qUA FY E HEEH W g
fazdt & a7 gu, g% ot Y F1§ afeada
g9 T QY | G AT AT qAT HT A
Fg T q1f 2, Afwa wgk F 5 wlam
wir &, wxafzfadior § agt wwaxw g, agf ot
rrg-azdY £ | Qe A gy 9% F, wezafa
AT & AT UG 71 Ay &0 @ fza
srsar avTar 8, afed 3w & @l wEl #
gt Y frzdy & fen fowfas g <@
gar, fem femmar gur frard agar 1 ag
ZHTY AW ) g1 ¥\ veAeary oy A w7 R
et 3w A wafed s =@ifay AT
gar wgfas aaAr =rfgg o erfas
F9Y ¥ fag saFAfwraT @ #37 &0
& by &g 2 faqe ad weiear & F9
a7 =1fEu | 9 TET F7 qEEA FACT,
Al F1 emegfas amad @ S qr
a1 ¥ A% § A wA qAqar g wra
£ arr g W § ot enfas fagear g
39y oY TN FAT IS THA

arst off T w4 @rg e § qET A
T fqerar | agq vy S¥ ¥ g 797 A9
A GG I G ECER K E e
g2 1| UA F7 S @R, FEAEE, 799
17 S T TATH § Fgl O T §T W
qaTT T@EAr & | AT AT G & @Ay |
faearge g &Y T & 1 24 AT F 91T TEY
feafa 2 1 23l % @raa & & 79 F@ 919
g anT 3 feq § 3 AT 24 914 § =9
qAT FT A FL TEHA A | TTEIA AR
ggIayar 7N Y @A g A1 U A §
FC g4 w1fzq | agh oF A @& faar my
2 afg a ok @ 7)Y 3 H TiAY W 9T I
& T @137 T qgh A1E AAT €A AGT & AT
vaTs g1, ag fawg®  awafas Hha ¥ AR
IYFT S/ &7 /A7 =0fEw |
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gL aar T F14-F1q 7 gf@ fadie
F( NE2T 37 T § —a-fagia, 5fra ow
TF FT AL WA § AEA & v afer &
WIEA 7 F1Z QAT AL F ) A5 AL @Y
Y A WA F AT AR F A &, AfFA
arfear & Atem ¥ 91T FE A7 g, wS
TEAIT FHEAT AT T G0 g1 AL q7 WA
F AT gEewd g qrar @ o7 vy F «d
FI1 awifora &1 FIAT & a1 W 7 AW 4%
J@ET 21 Argadr gey AR @ wfwA gg
15-20 w1aT & &t §OF g | 9&f 9g=4 |
10-20 =< @iggr wrdl g 1 @ W
N ggFEr &7 giyea gar & 1 ar
T ATT AT Y STA AT TF IS qEEAT
¢ TTHT AL, AN TET FAF AT A1 IS
ATT qUF UHEY sAqeqn gAT Afgu SIEr 9%
waedy ¥t awfens fagfa & qua gfaen
foer g%, 378 fFa & wnag anfe @A
Hifgq | ST @ & SE fgEE@ d § O
gt &1 fAaty fFar g @ 98 9 oF
a8 Faw qifsd g gHar g | g S AFHT
FATF FT FAFT 3, T 3167 F 45T §
ag et &1 faga g YAT W 94T A 3
FAIT [OS qgd 4 F30 1 gAY Uaq
FT GFT g ofFT 78 T SA A
fagarar g | FAT gATN SqATadE! gadr
e AT A AN FEFTE ™ I
gaar =gy g 7 gard ag g fF A w1 fag
&7 GUEAT 92T | Ay fawto #@ & fag
St AfA gh SId FIT 3 SEH 6l 981 A5
o W g\ FE & ¥ zEF A A
dare & afea i Sasr faady 78 o
a7 ¥ fray-faey aF 73, afsT F18
HITET AT AEY | AFA A F1 ST FATH
& gad o & fasw 7 g ad a1 g A
FIAT Wfge | W1 qgIE ST AT g,
st & @i fags gu g, s fagEr snfaar
& 9% T A1 AW g AR A g e
sqaedl g1 WX 3% AT FNE FTLAREA ar
ol o @A S iR SEw SRl Al
iy smafat 1 <@t s fad w1 5T o
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% afs #1€ auag &1 A @ gwow w0
FAHT AT T G AF Aar T FG-
A FT FILAT 49 FT TF A7 317 97 9y
AT AT &, afrw g oSy a1 sreaiae
¥ FAAT 9% 999 £ 99% GfF A 39
ga lar Wiz T adr & w1 ag &
AT | ALAT F ATAT F T qAG A
UF ZIGHA TAATHE  FIRAAT AT a7
AT AFafed gg 4r a7 & wva grafomm
a ot faarr 7+ & fagd g sl ¥ fag
fadte =7 & qz famtor &1 wdwa =g
frar s =fze aft gAY Az &
TFANFH g7 1 qFal g |
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DR K MATHEW KURIAN (Keiala) :
Mpr Vice-Chauman, the Resolution .

THE VICI-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) Dr. Kunan,
men have domiated this Chair for so many
yeats,

DR K MATHLEW KURIAN ¢ Madam
Vice-Chairman  while discussing this Resolu-
tion, I would Iike to pomnt out that ironically
enough, a representative of Right-wing Reac-
tion has agreed with the policies of the Govern-+
ment of India If you examine the ruling
party’s policy on unemployment, 1t will be
clear that 1t 15 a policy of ad hoc-ism. Ad
hoc-ism 1n the employment policy has been the
characteristic leature of the economic policies
of the Government. And you find a represenla-
tive of Right Reaction moving a Resolution 1n
this House suggesting, as a panacea for the
growing unemplovment, that what we require
1s construction of wvillage roads, diggine of
drinking water wells, promotion of rural
housing and so on If you look into the Interim
Report of the Bhagawati Committee, you will
see that exactly the same sentiments and words
are usell All that 1s suggected asa panacea
for unemployment 1s some rural works schemes
and so on I am not against rural works
schemes, As a matter of fact, I would like . . ,

SHRI PRANAB KUMAR MUKHER]JEE
\West Bengal) : For your information D,
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[Shri Pranab Kumar Mulherjee]

Kurian, ore of your stalwarts was in the
Bhagawati Commuttee and he 18 Mr Jvotirmoy
Basu

DR K MATHFW KURIAN Mr
Mukherjee should k ow he wrole a note of
dissent I hope he will read the rcport and
the note of dissent and get educated

My mnun pomnt 1s this, this question f
unemployment we have discussed on several
occasions 1n the House DBut we have missed
the fundamental point. The ad hoc 1sm of the
Government of India, having certain schenes
for rural construction and road construction,
will not solve the problum Ard the funda-
mental puint T would like to make clear s
this f you go back to the davs of the Second
Twe Year Plan when w  had worked outa
long-term economic strategy [or both produc-
t1on and emplovment, we will fiad that we had
accepled the theory that unless the heavy
sector grows very fast and ploughs back
the savings of that sector mnto that sector 1tsel,
balancine it with a ight strategy for co sump-
tion goods so that adequate emplovment 13
generated, unless this balance betwe n the
heavy sector strategy and the light sector
strategy 1s mamntamed, the combined objective
of high rate of growth and employment gerera-
tion cannot be achieved This 1s the lesson
which the exercises on the eve of the Sccond
Five Year Plan taught us  But today we have
completely forgotten 1t and are drifring and
drifung in this policy of having somrre ad hoc
«chemes here and there which, on the face of
it, look like labour For example,
Jet us take the scheme suggested by the Fonour
able Member who moved this Resulution,
Mr. Ruthnaswamy, and also the schemes now
being considered by the Planning Commission
and the Government of India Most of the
so-called labour ntensive schemes are in fact
material 1ncentive schemes They 1equire a
large amount of scarce material for construc-
tion and other purposes which ulumately
would mean a withdrawal of resources fiom
other sectors, where they are required We
have already serious bottlenecks 1n the case of
various scarce materials and the talk of labour
intensive schemes as narraied here would in
fact be a withdrawal of scarce material rather
than providing employment My mamn pomnt,
therefore, 1s thus, if the Government 15 seriously
concerned about solving the twin problems of
high rate of growth and substantial mcrease

mtensive
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Jor providing employment to 132
mullions  f unemproyed
in employment, we should have a balance
between the heavy strateqy and the lhight
sttifegy mm such a that the rate of
growth of the economy can b pilled up by a
advance grow:h in the hawvy
sector using mo-ern machinery and ploughing

mannct

confinuous

back the savings of that sector mnto that
sector atself  and  sunuitaneously relying
on labour intensive and low machinery

techniques 1n the consumptio 1 goods industrics
Contrary to this stracegy wiich was accepted
on the eve of the Sccond Tive Year Plan, the
Planning Commus 1on 15 tolay allowing all
kinds of ad hoc plan  prepared by the varnous
departments W hile the Lavour and Employ-
ment Minstry 1s supposed to be concerned with
the problem of unemployment, the Minstry
of Industry, the Mmistry of Azriculture a1d so
on ue trving to sabotage th schemes prepared
by them and the Planmng Commission on
paper We have a very interesting example of
tractors w.ed 10 agriculture  All ol us know
from expeticnce that 1t 1s piecsely the rich
peasants and landlyr s who are 1n 4 position to
us tiactors and modern techniques Madam
Vice-Chauman, I would not Iike to be mis-
und-rstood I am not agamst modern techno-
I welcome the application of modern
technology Bt the cructal question s Who
uses the modein machinery ? In whose hands
are we puiting th~ molern tecnnology ?  If we
matntain a sem feudal system 1in wnrh 25 per
cent of the households co 1trot more thaa 75 per
cent of the 1f we
mainiain landlordism aad semi-feudalism 1n
various forms ot sharecroj ping and so on 1n
such circumsian es the appl cation of heavy
lechnology goes against the interests of the laige
massess, poor  peasints, and so on I am not
1gainst modern techiology, but I am against
the manner 1n which that technology 1s being
mcorporated into the agiicultural sector

'ozy

tocil area culuvated, and

We have sectors hike the Lafe Insurance
Corporation and P & T where there are
a large number of cass of computers

being introduced where johs can be eiven
to nuddle class lest I
should  be against
computers in sectors where they aie required
But

displace Jahour wh ch otherwise could have

employees  Again,

misquoted, I am not
today computers are being used to
had some gainful employment  All
ttophe 1n ths ficdd has
Phinning Corrmission and the Government of
India have no policy 1 hope that the Minister

this cats-
arisen because the
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of State for Pianring would listen to what T
have tosay T would like to kiow fiom tle
bon Munister whether he has any poliv and
whether the Planni ¢ Commiss on has dove-
tailed the long-term strategv with the short-term
strategy  All that we are
about short term strategy t) find out how to
mnerease a fow more jobs for a few thousands of
people 1n a particular sector
consideration of such ad koc short-term mcasurcs
But wlnle we consider this, we should also
consider long term strategv and the necd for
dovetailing long-term measures with short term
measw s th tis
my criucism  Unless, therelorc, we o back o
lements of a long-

diccussing  today s

I am not agau st

I'hat 1 not hang done ard

at least to the rulimentary
tcem strategy  of havirg machine oroduc ig
mndustries—sted] for producing machinety a d
machines for prod 1cing machines—and ploogh
back the savings of that secror into that sector
1tsclf for lugh 1ate of grow h and simmltan~ously
balance that strateey with the stiategy of
consumption good ndustrv witn Ihbour  1nte 1-
to solve the

sive schemes, we are not

pioblem

going

In the heavey industrial sector tod vy there 1s
a high degree of unutilised caracity and as a
result not only savir gs are not generated  but
thare are continuous lo ses wrcurred by  the
heavy sector The rate of growth of the eau e
economv 1s being thwarted because of lack of
savings a1 d lack of rate of growth 1n the hcavy
sector On the other hand, heavy machinery
1s being diverted for product on of consumptin
goods which are of a luxurious nature Weae
producing luxurious consumption goods usitg
searce machinery  This 13 the leakage ard
wastage that 1s happening 1n the heavy machi-
This 1s 1inevitable 1n a capitalist
ecrnomy Ifthe hon Miprister wants to protect
the capitalist—(eudal system he 15 welcome 1o
doso But let him not go wnd fool the people
and sav that wc arc on the thieshold of solving
the unemplovment problem  The Planning
Mimster Shri Subramaniam 1 on record that
in two years’ time the go ernmeit 15 gomns to
employ all scientists with pos graduate degrees
Min sters after Minssters go tound the country
and try to hoodwink the people siyiig that a
crash programme has been mtinted  If you
examine this crash programme, you will find,
Madam Vice-Chantman, that this crash pio
gramme has really crashed  This s what one
could 1nler from what the hon Minister sad
10 the Rajya Sabha the other day  Agamst
the target of 4 2 lakhs man-ycars of employ
ment, we have hardly over onc lakh man years

nery sector
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Jor providiag employment to 114
malloms [ unemployed

of e nployment actually generate  Thisis the
situa 101 regaiding  crash programme My
mun  criticssm 1> that this type of crash
programme 1s simply ad hc¢i1sm at ats best
Vecause st 1s not dovet 1led with th= long term
strategy on the lmes in which T tave elabora-
ted

We hear the pet theory that high rate of
growth 1s not consist nt with hich employment
Th <15 a pet theory which we have
13 true

gonetalion
bortowed fiom capitalist countries Tt
that 1n capitalist countries there 1s no correla-
tion beiween h gh rate of growth and high
cmployment gen 1101 To give you a few
have the examples of Bt tain and
Accorc1 2 to ‘Tcomomst’, London,
unemplovin~nt 1 Britamn rose by 45 per cent
duriig 1 perod wlcre production of cosumer
goods was 1n full swing In Trance the number
of unemrloyed rose over the past 12 months by
39 per cent tl ough the ra = of growth in Trance
was the bighest among the Fuiopean  couniries
during he same p 110d  We have, thus, undis-
putable farts that 1n the capitahist conntiges—
it applies to United States of America also
whete the unemployment 1ncreased by about
3 to 3 5 per cent wh le production was on the
micrease—this 1s more oc less the position

facts we
France

A new theory 15 bung put forward that the
term ‘full employment’ should be defined .n
erms of 5 pcr cent unemployment 1nstead of
3% per cent A countrv 1s defined ac huing
“full employment” even 1f 5°, of the popula-
uon bas no employm=nt  This 1s the type of
ideas which the Planning Comnmuwsion and the
so called  experts there are get11g
todey

sitting

Sir, with these types of theor es, and the
notion that high rate of growth 13 not con-
sistent witn high rate of employment, low can
we have a loug-tam stratevy ? T have tried to
show eatlier the need for the proper balancing
of the heavy <tra cgy in  development with 1he
light strategy  But I krow that this balincing
1s not y,0ssthle so long as we develop the econo-
my o1 the lines on which the ruling party
the past Therefore,
retrace the steps and radically
chaige the econimic policies of the Govern-
ment  poli 1s winch  they followed during
th~ past several y ars, we have no means

has been meving 1n
unless  we

this  unerrployn nt  orollem
even 1a the Short-term  solu-
tions are all right provided they are dovetailed

with the long teim strategy and 1t 13 precsely

of solving
short term
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[Shr1 Pranab Kkumar Mukherjee]

1 this sphere that the Planning Commussion
and the Government of India arc showing
ahsolute poverty of 1deas, poverty of will aund
absolute 1ncapacity for implementing even
what +hey conceive Thank you, Madam

THE VICT-CHAIRMAN
PURABI MUKHOPADHYAY)
B Sinch

(SHRIMATI
Yes, Dr V

DR V B SINGH ’Uttar Pradesh) Madam
Vice Chairman, as T stand up to speak on this
Resolution, 1 find that the physical environ-
ment represented bv the carpentry of the
House 15 inconducive to good work There 1s
no desk here on which one can wrnite , and 1
hope that in years to come such facilities will
be provided

Comuug to the Resolution, as has hcen
ponted out, the Indian planning has an integra-
ted approach to employment This approach
was Secoad Five Year Plan
and 1t continues to be <0, namely, the bhalanc-
g of a higher rate of growth with a highe
rate of employment A higher rate of growth
throughout the world, whether 1t 15 a capitalist
economy or market economy, or a planned
economy or a socialist economy, has relied
on heavv industriee  VWhether 1t was the
Inglish Industrial Revolution cr 1t 1s the
American industrialisation, or the Japanese
mmdustizalisation 1n the capitahist woild , or the
Soviet all these countries
have depended on the varying bigher rates of
growth of the heavy industries compared to the
cor sumer goods imndustries , and this s what
w¢ have been trving to do since the Second
Five-Year Plan. This 1s because, once we
have the means of producuon to produce
machinery  we industrialise. . Without
industries we cannot extend rural works We
cannot even modermise agriculture since
modernisation of agriculfuie depends on chemi-
cals, on machinery and on electrification  So
the entire inputs of agriculturc are produced
by industry and therefore, mdustry has riehtly
been given priority over the other sectors

outlined 1n the

industrialisation,

can

So far as the in mediate creation of employ-
ment 1s concerned, the Indian planning has
throughout outlined polictes 1 this respect
namely, that the land reforms <hould be
accelerated <o that more and more people get
curplus land and they work on the land
wstead of migrating 1o the citiesin search of
employment, whether for working 1n factories
or for plying rickshaws It has alreany been

[ RAJYA SABHA |

for providing employment to 116

mallions of uncmployed

emphasiscd—and 1t 1s a nart of the strategy of
the Indian planningt—hat actually rural 1n-
dustrics  should  be 1if  possible,
through clectrification and co operatives It
has been the jolicy of the Indian planning
that full uulisation of nstalled capacity 1n
he private sector should be made so
that more teople are absorbed, more income
1s generated , and 1t has also heen the policy
that rural works be accelerated

promoted,

Now, Madam, my friend, who has
moved the Resolution, has picked up the
last point only namely, rural works Relymg
on his counterpart in Lngland, he probably
thinks that 1n cese people are employed to dig
holes and fill them up, people will get emplov-
ment Such employment 1s useless We have
seen the Nawabs of Lucknow building ‘Iman
Bara’ in oider tu produce employment Wlat
1s the result ® Has 1t produced any national
mcome ? It has not

Now, even on the side of rural employment,
may T sav that there are inadequacies in the
resolutior Tor example, one could add that
there should be more of not only drinking
water through wells but also by }andpumps
One could say that there should bLe arrange-
ments fcr the peasarts to use new technology.
One could add that there should be promotion
of more 1atensive family planming  One could
add that we should also accelerate the pace of
elecirific ion o that ruial and
modernised agriculture may te organmzel All
these programmes of modern rural works have
been neglected

industries

So I beg to submit that this Resolution 1s
deceptive, in the sense that 1t does not outline
a comprehensive programme of full employ-
ard to the extent 1t outlines rural works
1t 15 inadequate

ment ,

[THE VICE-CHAIRMAN (SHRIS § MaRIswAMY)
IN THE CHAR] .
Further, the mover of the Recolution has
fixed taigets of coustruction of village roads at
the rate of one lakh of miles per year, digging
of drinking water wells at the rate of one lakh
village wells per year, promotion of rural hous-
ing at the rate of five lakhs per vear, and so
on. Why not iwo lakhs ®» Why not 10 lakhs ?
Why rot less than that > Why not one lakh ?
This 15 an 1rrational quantitative target Tar-
gets are alwavs scientific , they are not
notional lhey must be such targets as can be
realised . , .
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DR. K MATHEW KURIAN : These are
as irrational as the targets of the Government.

DR. V. B. SINGH : That is a matter of
interpretation. But I should say that these are
irrational, becausc the basis has not been
provided on which they have been fixed
Therefore, I beg to subrmit that such a resolu-
tion will serve no useful purpose either for those
who are unemploved or for those who will
seek employment in future.

Lastly, Sir, one of the things that has been
said is that after 25 years of independence, the
1ndian villages have not changed. 1 remember
when I was a student of High School more
than 32 years back, the previous yrar’s exa-
miner’s report said that the students had
written on Village Life, and that they wrote
that there were no roads, there were no lights,
there were no wells, there were no schools, and
so on and so forth. Even at that time it was
pointed out that all that could be said was
that these institutions existed but they were
very much inadequate. Mow after 25 years of
independence I could only invite some friends
to see the road sides in certain parts of India—
I am not saying every part of India—for exam-
ple, Western U. P,, Gentral U. P., Punjab and
Haivana. You can count the starsin the sky
and the shining bulbs and tubelights on the
roadside. So the pace of clectrification has
increased ; roads have increased ; people are
using more and more manures ; fertilizers aie
being increased in produciion. Lven there is
a shortiage of these commodities and they are
sold in black market. People are using bicy-
cles; they are not going on foot. They are using
irrigation. Children are gomng to the school.
These are a!l indications of the changing face
of Indian village, But naturally much has to
be done. Nobody is satisfisd with that. And
1t is again and again bewng ermphasized that
there should be more saving, more mvestment
and morc expancion of such activities in the
countryside. Theretore, what is necded as a
comprehensive plan for these changes in the
economy which ensures rapid growth a-d
greater employment rather than emphasizing
that we have to dig holes and fill them up so
that people could ge* employment,

Witk these words, Sir, T stard on the one
hand pattly to support the principles and the
intentions behind this Resolution, and on the
other to oppose the targels which are irra-
tional, unscientific and deceplive.
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Jor providing emplyyment to 118
millions of unemployed
THE VICE-CHAIRMAN fSHRI S§. S
MARISWAMY) : Mr. Sanat Kumar Raha,

SHRI SANAT KUMAR RAHA (West
Bengal) : Mr, Vice-Clairman, Sir, the subject
of unemployment we are again discussing to-
dav. Considering that we are in the capitalist
set-up, I personally think that these imbalances
beltween  employment  and  unemployment
caunot be removed by the mixed economy hy
the ruling party. However, keeping in mind
that we have to do something, I think we
have to think of removing unemployment.
The problem of unemplovment is also the
prcblem of re-employment. Why Isayso? 1
siy so because, I think, even the very stafus
g of the emploved cannot be retained by
this Government. In order, therefore, that I
am able to say that unemployment is heing
removed, T would 1cquest Mr. Vice-Chairman,
Sir, through you the Government that they
should immediately take some stiong and
sertous drastic steps of crash programmes,
which would end the moratorium against
future employment. Anyhow, the present stafus
quo of the employed must be maintained,
Purchasing capacity of people cannot go down.
But if the prices can be controlled, we can
have the expectations of future, which will give
us a happy society. We will be in a position to
develop our economy and thus remove the
unemployment in {uture.

For the immecdiate purpose, I propose that
in the name of rationalisztion. in the name
of computation, this sort of retrenchment
should not be allowed. Retrenchment should
not be allowed as long as the massive problem
of unemployment exists in our country, Itis
affecting the very national character, the very
national standard of life. For example, I can
state that in the neld of jute, in the field of
coal, in the field of other munes, in the big
industriul concerns we are facing strikes, lock-
outs and closurcs. Therefore, the so-called
crash programmes, the so-called 16-point pro-
grammes are nothirg, They are not going to
ameliorate the condition of the distressed
population of West Bengal as w 1l as of India. T
tefer to the name of West Bengal because I am
comimng from that State. Seriouly speaking,
1t is affecting not only West Bengal but it is
affecting the entire national standard of our
Indian NIife. In West Bengal, the so-called
intellectual  people, the so-called intelligent
students and cadres are day by day getting
unemployed and frustrated. Ulumately, they
have to take up to such an action which may
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[Shri Sanat Kumar Raha)

be termed as ‘Naxelite > Thesc ate tle reactions
of trastration, these are the reactions of ur-
the reactions of our

employvment, these are
3

so-called mixed cconomy.

Accordingly, I would like to give some con-
structive suggestions  We must undertake some
integiated crash programme. The ]6-point
programme is there. Thc crash programme is
an all-India subject. You have allotted Rs. 50
crores for this purpose. You have already relea-
sed some money. but implementatiou in figure is
quite hopeless. Wny is this 2 Why this per-
formance ? The cemmon man does not believe
in all these things The common man says
that this Goverrment can do nothing, This
Government cannot go to the rural prople
and give them confidence that tliese are our
programmes, this is our crash prociamme and
this is the 16-point programme and this is
what we are going to do for vou. People do
not know all this. It is within the heirarchy of
bureaucracy. in the secretariat, in the Writers
Building or in sume leadet’s mind. Pcople
do not know what are the programmes of the
Government for removnl ol uncmploymer t

Furstly I suggest that we must declare a
moratcrium  against further  unemployment.
We must have an integrated programme. Along
with the integrated crash prograrume we should
do somecthing seriously so that the people
can fecl physically ard mentally that
something i1s b ing done fir them. What
should it consist of 7 Along with the crash
which vou have alieady takea
up, you shovcld take up the land rcform
programme 1 detail. That itsel should be
taken as a crash programme. Since indepen-
dence we have been thinking of th= Awsans.
Mahatma Gandhi went to imprisonment along
with the kwmaws who were atiractcd to the
movement. 1hcy thought this wonld be a krsan
raj but what are they thinking now ? Are they
thinking that this is th=;r Government or that 1t
is a2 Government of the woitking classes ? Are
the young teachais and the students thinking
that this is their Government which will gise
them rehef or employment ? No. On the
other hand, the Tatas, Birlas and e bourgeors
ask : ‘We shall increase the productivity, gne
This
sort of situation should be stopped ; otheiwise
we cannot go further and progress towards
social advancement and political and economic
development.  An  ntegrated  programmice- -a
crash programme for laud reform—should be

programmes

me licence or permit for this or tha.’.

[ RAJYA SABH\ )

for providing employment to 120
millions of wn mployed

there. Another programme should be to create
jabs, My proposals are these. I do not discard
all these progrtammes proposed by the Mover
of the 1esolution. On the other hand I can
p.ac ically say that along with these progammes,
which we have already been toid by the Mover,
I want to take up sor.e more programmes. In
m, district I know that every year theres
fl od. We propose that thousands of tanks
dug and thousards of ponds can
b~ constructed aid water can be let out.
should be thought of so
thit we can check the food and
o1 crops. On the other hand, all these ponds
asdl tanks will create wealth for our seciety.
Thess programmes can be incorporared in the

can  be
T hese seriously
save

p1-grammes suggested hv the Mover. We
m st create jobs but emphasis should be on
1a1d reforms in detail as a crash programme ;
o''.erwise crores of people cannot benefit and
connot have the purchasing power. If we go to
! z rural areas, if we want thice crops and if we
g'.e power and irrigation and other facilities
Ithe fertilizers you can get three crops only
tlien we can feed those people who are working
f r the three Of course the rural
p ople will not be unemployed if we have three
c ops, Along with that rural electrification
shiould he be taken up immediatcly as a crash
p ogtamme. Fundamentally I thmk the 16-

crops.

P It programme €(c, 15 gong on in an solated
They should be
iulegrated and a cumprehensive scheme should
b drawn up as a Master Plan by a special
committee and it should woik like a crash
The backwaid areas should be
d veloped. To my district of Murshidabad
of West Pengal Farrakkn Bridge has been

by the Cenrral Government. We
the last 7 or 8 ycars that we

w1y or mechanical way.

programme,

u dertaken
ar: crying fr
%t some growth centre in  the bachward are-
a . It should be devcl ped. We have teen  told
ahout that but in acteal practice what is the
~mptom of grow.h and how can il be achie-
vd? I urge on the Minisiry through this
T ousc that thev should rot oily give usin-
termsation about these, the Government should
also go to the rarotest village so that the
p ople can get rncouragement and get enthused
tha. the Government is 1cally duing something.
Ano.her point T would raise. A sum of Rs. 50
crores has been allotted for the crash pro-
¢ramme by the Central Government bul the
performance is very very meagte. The Govern-
wment should scriously go into the matter as
to wliy it 15 so; they should enquire into it
and 1sste dirccuves that would help  this aash



Re mobilisation of resourcrs

121

programme to bhe execcuted sericusly without
further delay,

THE VICE-CHAIRMAN (SHRT S. S.
MARISWAMY) : How many more minutes
you want Mr. Raha ?

SHRI SANAT KUMAR RAHA : I
closing,

am

THE VICE-CHAIRMAN (SHRI S, S.
MARISWAMY) : Thzre are seven Members
on the list including the Minister, If you
confine to 10 minutes each it will be helpful.

SHRI SANAT KUMAR RAHA : In con-
clusion T would suggest that this House should
mwake some recommendation so that the funda-
mental thinking behind this crash programme
should be rural employment and a moratorium
should Le declared immediately on further
unemployment. With these words T couclude.

SHRI PRANAD KUMAR MUKHER]JEE :
Listening to the introductory sprech of Prof.
Ruthnaswamy it struck my mind that perhaps
the Mover wants to bring to limelight through
his Resoluticn ouly one aspeet of the problem.
It has been very correctely pointed out by
another spcaker that bringirg a Resolution
covering one aspect only would rot touch the
fringe of the prohlem, Therefure my conten-
tion is this. In view of the enormitv of 1he
problem we should also touch upon seme other
aspecis. It has been admitted by the Minister
himself on many occasions on the floor of
this House that the Government is alive to
the problem and that even thev are notin a
position to say what is 1he actual number of
unemployed persons in the country. On many
occasions, during Question Hour and on other
occacions Government itsclf has stated . . .

SHRI KALYAN ROY (West Bengal)
Whenever the question of unemployment is
taken up the Munister leaves the House. Why
this aversion, Sir ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI MOHAN

DHARIA) : Mr. Vice-Chairman, Sir, this
House may be aware that there is a full
Planning Commission mreting just now at

4.00 p. M. 'lherefore I would like the House
to allow me to go. Even though I would not
be present here I assure the House that T will
go through the procecdings and next time 1
shall remain kere.
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millions of unemployed -
THE VICE-CHATRMAN (SHRI S. S,
MARISWAMY) There js somebody else

1o take notes ?

SHRI MOHAN DHARIA : The Minister
concerned is of course here.

SHRT PRANAB KUMAR MUKHERJEL :
Only the other day it was pointed out by the
Minister dwring Question Hour that the tofal
rumber of unemployed persons on the live
register has risen from 2.7 million in 1967 to
5.1 million at the end of December, 1971, Aud
the Minister himself admits that the figure is
incorrect. The number of unemployed persons
is defizitely much more, In view of that I
have doubts even if the Government accepts
the Resolution moved by Mr, Ruthnaswamy
in tito and undertakes all the programmes
suggested by him in the Resolution whether it
would touch even the fringe of the problem.

SHRT KALYAN ROY : Let them start with
the fringe. )

+

SHRI PRANAB KUMAR MUKHERJEE :
We have alrcady started it and you know very
well.

DR. K. MATHEW KURIAN : West Bengal
is the fringe.

SHRI PRANAB KUMAR MUKHERJEE :
We have already started. Secondly, when I
was listening to Dr. Kurian, he was strongly
advocating that this Programme, ever: the Plan
itsclt, is nothimmg but ad hoc-ism. Mr. Vice-
Chairman, T do not like to go into the details
of the economic teiminology hut it certainly
s‘ruck my mind that between what he was
caying here, and what has been said by the
areat Jana Sangh leader in their Swadeshi Plan,
thiere was similarity. I tried 10 find out whether
there is any affinity betwcen what the Marxist
Csmmunist Party leader was saying here on
the floor of this House, and what is preached
Ly the Jana Sangh iniis famous Swadeshi
Plan. They arc harping on the same point and
saving ¢ It 1s nothing but ad hec-ism, Ten per
cent growth s possible,  Nuclear weapons
should be manufactured, The entire Plan
should be recast, and this Plan is nothing but
al hoc-ism. The very word ‘ad hoc-ism’  struck
my mind as it came not from a Jana Sangh
AMember but from a Marxist Communist Party
l-ader. Anyway, Sir, T find a similarity between
the Jana Sangh and the Marxist Gommunist
Party. Perhaps, extreme Left and extrem~ Right

come Very ncdr.
s e
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DR. K. MATHFW KURIAN : Ifutisad
hoc-ism, it has to be called ad koc-ism. Let us call
a spade a spade.

SHRI PRANAB KUMAR MUKHLERJLE :
Tam simply mentioning; Tam drawing no
inference between what you said and what has
becn said by the Jana Sangh in their Swadeshi
Plan. I am simply mentioning it, and 1t seems
to me that tl ey are very close.

SHR1 LOKANATH MISRA (Orissa) : If
at this point of time a hundred people are asked
whether it is night or day, what would they
say ? All the hundred people would say itis
day. No one will say it is night.

SHR] PRANAB KUMAR MUKHER]JEE :
Mr. Misra does not always follow this simple
logic in his politics. Anyway, Sir, what I want
to say is that in the entire planning system
there is lack of coordination.  And this lack of
coordination is ruining the cause of progress
and the desired objects are not fulfilled.

Mr. Vice-Chairman, when the Crash Pro-
gramme was announced last year and Rs. 50
crores were allocated for it ir rois d great
expectations in the minds of the jobless people
in the rural sector. If we make an assessment
of it, what we find ? We find we are far behind
the desired results. We are far lehind the
targeted goal. And why it has happened ?
Now it has come to limelight and even the
Bhagawati Committee has pointed out that,
indiscriminatelv, without locking into the
population, without looking into the agricultv-
ral state of affairs in the district, the Planning
Commission has allocated Rs. 12.5 lakbs for
each diswrict. And most of the Governments,
except very few Governments like Tamil Nadu
or Andhra Pradesh, most of the Governments
are not in a position to utilise the money allo-
cated to them for the Rural Crash Programme.
And why it has happened ? Tale the example
of West Bengal, They sent 159 proposals to the
Government of India fn1  their approval. Till
3Ist Dccember 1971 they did not get it, asa
result of which we see that out of Rs, 297 lakhs
sanctioned to the State of West Bengal, only
Rs. 11.5 lakhs were spent,  This is not a solitary
case. This 1s the order of the day and there is
lack of coodination. Mr, Vice Chairman, Sir,
you know it was pointed out on the floor of this
House when the trouble cropped up in Bangla
Desh, and when there was the possibility of
augmenting our jute production. It was susges-
ted by even eminent trade union leaders that
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the jute mill-owners and the Government should
take this opportunity to augment our jute
production. A detailed scheme was submitted
by the noted trade union leader, Mr. Indrajit
Gupta of Lok Sabha And what happened?
Government could not utilie that opportunity.
As a result, while not augmenting our jute
pioduction, we even fell far behind the normal
turget which was fixed by the Planning Com-
n.ission for the vear 1971.

It was pointed out that power shortage was
the main reason why production could not take
place. What is the position of power ? You
kuow there isa proposal for constructing a
thermal power station in West Bengal. 1 was
looking into the notes given bv the Ministry of
Lirigation and Power to the Members of the
West Bengal Consultative Committee. You will
be astonished to learn that the proposal had to
go throurh eight commitiees and 1t took three
long years to finalise the site. On the one hand,
there is dearth of power and dearth of electri-
city due to which we cannot augment produc-
tion, On the other hand, you are taking not
only months but years to find a suitable site
for the thermal projeet. It was pointed out
very rightly by my friend, who spoke hefore me,
that there is electricity in the villages nowa-
He mentioned Haryana and certain
other States, but what is the position in the
State of West Bengal ? I would like to draw
vour attention to the fact that in the State of
West Bengal out of 38,450 villages, oaly 3020
villages have been electiified up to the period
of 31st December, 1971. I understand it is
much less in Orissa, much less in Assam and
rouch less it other backward areas. Definitely
nobody would deny that there 1s no devslopment
and there is no growth in these areas, but at
the same time it 1sa glaring fact to prove
regional imbalance. Certain States and certain
zreas of the country have been bencfited by the
public seetor investments aud by the financial
115ututions. They have been benefited by the
ndustiial llcersing policy.  They have bheen
brefited by the various Ministries of the
(rovernment of India. At the same time,
certain areas are neglected and this nezligence
Therelore, I do not know
how we can tackle the problem if regional
irnbalance goes on, if concentration of wcalth
goes on, 1f concentration of land goes on. When
it was pointed out by the Member, who just
snoke belore me, Mr, Sanat Kumar Raha, you
will be astonished to know that even the
recommendations of the Home  Ministry  have
not been implcmented. The Home Ministry

days,

1 still persisting.
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appoiat~d a commiitee to go mto the problem
of land refoims in various States  That com-
mittee was appointed by the Home Minnsty to
find out what aie the causes of a_rarian tensioa
and what were the facts behind 1t ?  They sub-
mitted a report in 1970 In the last Session
when I put a question to the Minstry of Foo |
and Agriculture, thrv replied that they have
not yet comrpleted their study and examination
of the report submitted by the Home Ministry

If there 1s Jack of ce-ordination I fail to under-
stand how development can take place, how
progress can take place, how the pioblem of
unemployment can be tackled — Actually the
magnitude of 1t 1s st1ll not known to the Govern-
ment They do not know how many unemplo-
ved persons are there, how many jobless people
are there and what 1s the number of jobs which
are 10 be created  Itis not even known to the
Government I fail to understand how thev
can tackle the problem without proper co ordi-
nation between the various Ministries and
various ascncies

Now coming to my State of West Bengal, T
would like to draw your attention to some of
our problems It has been stated in the state-
ment submitted by the hon Mimster humsclf
that the problem of unemployment 15 most
acute 1n the State of West Bengal  Perhaps
West Bengal 1s the State which ocupies the
first positon so far as the unemployed arc
concerned Once 1t was mndustriallh a2 premicr
State which produced almost fifty per ceat of
the engineering products of the ceuntry It
had almost a monopoly 1n jute
sery flourishing trade 1n tea

There was 2

SHRI A G KULKARNI (Maharashtra)
Mr Jyot1 Basu threw 1t back

SHRI PRANAB KUMAR MUKHFRJEE
1 am coming to that Mr Jyot: Basu cam~ 1n
1967 1ong before 1967 things were notin a
good posion. To unprove the situation the
Government of India | as established the mndus-
trial Recenstrtuction Corporation  What 1s 1ts
petformance ?  Take the performance of the
Industrial Reconstruction Corpuration till
todav The total number of applications for
assistance to closed and sick industr al  units 1s
252 and the assistance sought 1s to the eXtent
of Rs. 185409 lakhs And the IRC 1smna
position to dispose of only 35 applications out
of 252 We are talking of expediting and
accelerating development and since its establish-
ment, they are 1n a position to process only 35
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apphications  If this hecomes the rate of

progress and funcuening of the
agencies like

different
the Industrial Reconstruction
Corporation, of the public financial institutions
like the nationalised banks and the Tndustrial
Licensing Commuttee, 1f they function 1n this
way, I fail to understand how we can industria-
lise, how we can achieve a rapid growth 1n
production

Sir, I would like to  draw your attention to
another point Tt has been stated on many
occasions that for the rapid mdustrialisation of
of the countiy, decentrahisation of financial
wmstitutions 1s essential and necessary T have
no grudge agamnst the State of my friend, Mr
Kulkarni, wheie almost all the head offices of
the financial institutions are established, Take
the case of the Industrial Finance Corporation,
the Industrial Develupment Bank of India, the
Life Insurance Coiporation .

SHRI A G KUI KARNI
Delh;

I think 1t 15 1n

SHRI PRANAB KUMAR MUKHERJEE :
Tamsorry Txcept the Industrial Finance
Corporation, all other financial
have their head officts 1n Bombay Suppose an
industrialist w ints to take a loan to the extent
of Rs 6000, he will have to rush to Bombay
from Gauhat1 Fven the regional offices which
are established 1n certain regions, they are not
fullv equipped to grant sufficient amounts of
17ans to those businessmen and to those
entiepleneurs

stitutions

new
If we want 1o develop 1n real
terms, 1f we dc not want to confine all our
efforts only to stogans and speeches, the Govern-
ment of India must do something and must
take certain concrete steps  Therefore, T think
that for the rapid industrialisation of the
country, to accclerate the progress and develop-
menl of the country, decentralisation of the
financial nstitutions 1s extremely necessary

Anothel thine 1s necessery, and that 1s about
the hcensing policy The Government of India
talks of attaining comimanding heights 1n
economy but whean the Industrial Licensing
Commuttee sits to 1ssue licences or letters of
mtent, .t always gives licences—the mayor-
ity—to big people, the moropolists. Some-
times their design 1s frustrated by MPs or
other influential circles But the natural ten-
dency 1s to give licences to the big monopoly
houses The Industrial Licencing Committee
should be resitalised. Decentralisauon of the
financial institutions should take place, Raw

I
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materials should be supphied to the differcwt
concerns By merely passing this Resolition,
by merely raising the slogan of attaining com-
manding heights of economv, we will not he
able to achieve success  With these words 1
conclude

SHRI K CHANDRASEKHARAN(keral )
Mr Vice Chairman, Sir, the Resolution
1s more or less in the form of a ritual which 1s
performed, and 1ts mtualistic nature was er-
phasised by tte hon Mover limself when he
stated that two years ago he had moved a
Resolutior of this nature which the House hnd
discussed then

Sir, I am not 1 any way mmimsing the
mmportance of the subject dealt with 1 tlus
Resolution for this Resolution highl ghtsall the
essentjal requirements so for as this country 1s
concerned The Resolution projects not only the
necessity for employment potential  and the
eradication o' under-cmployment 1n this countrv
but also wdirectly refers to som: of the primuy
needs so far as catizens 1n the rural areas ue
concerped , they are yet 10 come up 16 spite
of well mieh 25 years of fieedom  The-eforc
this resolurion has gol to be neated by tus
House with the seriousness 1t deserves and not
1n a mere casual way

Sir one of the first things that 1 have got to
state1s that in the mntter of solving the pn-
mary problems of the citizens of this country
and also at the same time providing posaibhi-
uies for employment and removal of und r
employment successively S the Plann ng
Commussion has continuously faued If w-=
had correcily planned planned with foresigh!
planned keeping in view the umage of suce ss
which we ultimat-ly have got to attun prob b
ly son e of the pioblems that this countrv 1s
facing today, tlns countrv would not ha e
faced Lven the mid-term appraisal of the
Fourth Plan, a lairly large dorument that the
Planmng Commussion has  recently  1ssued,
should indicate, Sir, that the rest of the Fourth
Plan period will ne t prove anything of a succ ss
or near-success It is something fantastic  Sir,
that the Planning Comnussion has not got any
iota of materials ta satisly themsclves as to how
tar the plan has heen physically ackieved

Sir, whenever there has been an assessment
of the previous Plans and of the presert Plan
also, the Planming Commssion has always
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drtwn 01 the bassy f wht m?y le termed as
achievement of the fiianci .l taigets  We have
seen Sir, monev hemng misutilised and mis-spent
by the xarious State Governments tow uds the
end of each financial year 1n the moniths of
Tebruary ar d March so that well documentd
vesults of each year’s annual Plan could he seut
up to the Cenual Govirnment
Planning Commuission

and to the
We have had no est-
mation at all of our physical achievements and
assessment of th= physcal taigets 1 relation
to the fiaancial expeaditures actually mad in
regaid to the planned schem~s and the position
conlimues to be so 1 spitc of the mid- erm
apprausal that the present Plannu g Commis-
s on had made

Stir, the problem of unemployment the problem
of 11s1ng prices of consumer go sds, the prohlem
of under-production are all, mn a way,
woven

ter-
And with all~the three Plans and a
portion of the Fourth Plan that we have al-
ready implemented, we hav com~ 1o ths dis-
mal stage 10 the year which has Jast gone by,
e 1971272, that the rate of growth o economy
in this countiy has come down to the stagger-
ing figure ol 7 per cent Sn five Years back
we had come to the figure of 7 per cent, which
wsell was rath~r low And to-day there 1s no
growth 1n the economy at i, there 1eally
stagnation in the economy This stagnation 1n
the economy, this present state of affairs n
mdustrial production and employment potential
in the country, are all on account of the fact—
the hon Mover of the Resolution may not
agree on this point—that we have been pursuing
what has Dbee1 termed asa muxed economy
This mixed economy has created problems for
the country rather than solved the probleins of
the country

Certainly  Sir one has zot to be on the
economtic right or on the economic lefe, and if
one cloies to be at the centre, he would be onlv
gt the righ And the mixed economy has
turned stself to the building up of a capitalistic
cconomy with all the asadvantages of a capital-
1stic economy and w th none of the ad. antiges
of a capualisic economy W= have been
passing leg slation after legislation to cuib
monopolies  But practially Iutle or nothing
has been achicved so fa, as curbing of monopo-
lics s concetned  The Inrge 1ndustrial houses
in this countiv are controlling the economy
and dictating t> the nation, in spite of what
large sections of the nation profess in regard to
theit views on the economy,
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Sir, we have failed in the past to evolve a1 d
implement a need-based education  Qui edu-
cation policy n the various States 15 1ff rent
The Central Education Ministry has conunt.-
ously failed to evolve a paticrn and a policy
so far as education 1n the country as a whole
1s concerned There are engineering colleges
in the States, medical colleges 1n the States,
whose degrees are being refus=d to be recogni-
sed, where students have spent four years and
five years 1n their professtonal college educa-
tion and the entune thing 1s now becoming
useless.

We have got in this country more than two
lakhs of wunemplcyed technically qualhified
persons who have come out of our ITTs, We
have got about a lakh of persons who have
come out with techmical diplomas from poly-
technics and 1t s really strange that vhen these
ITT and polytechnic qualified youngsters are
a.ailable, the managemeuts of our public
sector undertakings, instcad of drawing from
them, are taking raw SSLCs without any
technical qualification and are giving them
technical qualifications by a period of tramning
themselves. How can uncmployment 1 the
technical field at this low level be solved 1f this
1s the approach that the managements of our
publie sector undertakings take ® Tlere are
no rules, no policy 1s laid down, and there 15
nobody to look into the maiter except the

arbitranly adm'nistering administratois who
are n charge of most of our public sector under-
takings Even intle matter ot
country’s essen1al requucments, which 1equne-
ments are basic and which requircments consti-
tute the raw material for further industries,
small-scale industries, n  the country, which
alone can give further employment facl ses,
we find. the reports show, that production of
such basic raw materials 15 heavily on the
decreas.. There were newspaper repor s yester-
day of an economic survey having been made
in Mysore for the pcriod 1971-72 and that
economic survey indicated that the piroduction
of iron ore in Mysore during ‘he last year was
less by 23 per cent, the production of steel 1n
Mysore was less by 7 per cent.  The country 1s
very much deficientin wron and steel and many
ol our industiies spread 1n the States which use
steel fabrication and steel fabrication mmdustries
can still expand in this country, can employ a
large number of persons There 15 a very good
labour mtensive industry  Yect most of thece
industries in many of the Svates are lying
closed for long periods on account of the fact
1hat the necessary stcel required by them 1s not

some of the
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available. And what is the policy being our-
sued by the Government of India so far as
export of 1ron and steel 1s  concerned ? When
the country requires so much of iron, so much
of stcel, we ar~ still exporting 1ror and steel,
In fact, the Admun stration Report of the
Ministry of Steel for the year 1970-71 gave tne
figures of export of steel for the previous three
years and said that in 1970-71 there has Dbeen
afall in the expoit of steel and rron, and the
Mumnstry would endeavour that this fall 1s
compensated for n 1971-72. Questions were
put 1 this honourable House and the honour-
ahle Minwster in clarge of Steel stated that
only taking 1nto account the country’s require-
meunts, the country would gon for further
exports of iron and steel. The Steel Ministry’s
Administration Repert of 1970-71 1indicated
that we are going m for export of steel and 1ron
hecause 1t 15 necessary to stabilise the foreign
exchange posuition so far as the nation is con-
cerr ed.

Sir, contradictory ponts anise for cousidera-
ton 1n diffecent Maaistries and ultumately the
view of onc Mimistry prevails over the other and
the interests of the nation as 4 whole are not
being taken 1nto account

Another factor that I would hike this House
to take notice of 15 the questicn of brays drain,
particularly, of very h.ghly technically quahfied
people from this country The reports show
that duiing the last two vyears, the extent of
brain draining fiom this country has 1ncreased
and two rcacons that are obvinus for this are,
firs ly, the 1rcapca ty of the natiin to employ
these techi 1cally qualified people. and worse,
secondlv, the mcapacity f cur orgamsations
Iike the ICAR 2rd CSIR to pay anything ke
respectable emoluments to these junior scien
tiste  As a result, the services of our young
scientists are no longer available to us.

The resolution 1eally p npoints the artention
of this House to thc need for solving unemploy-
ment 1n the rural areas because most of the
suggestions contained 10 this resolution are in
tenns cf solving rural unemployment. More
thar unemplovment 1n the rural areas, there 1s
very great under-cmployment and there s very
great under pavment. So far as cities are
cot cerned, we have got organised labour. But
so far es rutral areas are concerned, labour s
not so organis ( ard thercfore lalouvr s not
able to make tteir demands and press them
successfully. Sir, a mazdoor in Mazagon Dock
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in Bombay is assessed to income-tax under the

lentral Income Tax Act ; but a mazdoor in the
rural areas is not able to make a living.
Whether he is a mazdoor or not, a person who
happens to live in Eastern Uttar Pradesh or
North Bihar~which are the most poverty-stric-
ken areas so far as this couatry is concerned—
is not able to make even an ordinary living.
Both are called labourers. It is likely that in
the coming years, there may even be a fight
between cities and rural areas in this country
because the cities are being developed and
being cared for ; but the rural areas are not
being cared for at all. A new caste system is
being perpetrated in the rural areas of this
country, and our planning and our administra-
tion are all being focused on the cities while
ths rural areas are being completely neglected.

DR. M. R VYAS (Maharashtra): Mr.
Vice-Chairman, no onc can disagres that the
problem of unemployment 1s one of the biggest
problems that the country faces today. How-
ever, the form of resolution sponsored by Shkrni
M. Ruthnaswamy neither solves it nor cven
touches the fringe of the problem. Even mos*
of the points raised by the Opposition and other
speakers refer to the individual sides of this vast
problem. The problem is so vast and so great
that unless, as the Planning Minister said the
other day, a new approach is made to the
protlem, we can say that in future the problem
will be aggravated much more than what it is
today. The problem is there, as some people
think, because of lack of new growth of indus-
tries. Such statistics as 2%, or 3%, growth can
be. manufactured according to will and such
statistics, as we know, are very incomplete and
very incoherive. What has been happening, as
one of the hon. Members stated, is that we had
a concentration in the sphere of heavy industries
and, asthe lhon. Members know, a heavy
industry does not mean nccessarily higger
number of employed people. Infact, it has
aggravated the question of unemployment in
another direcuon. ‘Lhere has been a steady
stream of people from the rural areas to the
centres of industries. Those migrating from the
rural centres do not always have even the
requisite knowledge and consequently they land
in bigger problrms and create
problem.

an urban

The unemployment problem, as we are
gencrally talking of, is the problem of un-
employment of the educated or the semi-edu-
cated and, in my opinion, Sir, this is where we
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have to do a lot of rethinking. The education
thal we have been having. the system of edu-
cation that we have, is directed towards finding
a clerical job, We want to have a job i..
“Naukri” and this, in a country like India, is
a very dangerous tendency. The system that
we still follow in education is that you pass
an examination and then vou look for a job
and this is where a lot of trouble arises.
Figures have been cited and are known to the
Members. They say that there are a two
hundred thousand or a hundred thousand
engineers or doctors who arc unemployed and
so on but on the other hand if you look at the
countryside and even within the cities you will
find that many jobs are there, but there are
not enough people who can do those jobs,
You can experience this daily. If you want an
electrician or if you want a plumber or if you
want to have a carpenter, you find it difficult
o get them and it is worse still in the
countryside where the lack of semi-trained,
semi-ckilled people is much tbigger, the reason
being that everyone would like ‘o have a job
preferably a white-collar job, in an urban area
with limited timings. Unless we change or
unless our policy of edueation brings about a
change in this kind of thinking, T am afraid, this
migration tfrom the rural areas to urban areas
will create urban problems like slums and
other things and in the rural areas it will
create a kind of deficit in the development, So,
Sir, my humble suggestion is that one of the
first problems that the Planning Commission
should tackle, in co-ordination with the other
concerned Miaistries, is the creation of a
kind of training wherc a person would be
inclined to take up a job as and where he is
in the first place. Now, Sir, this may sound
difficult, but is not so difficult. Now, if you
look at our villages, you will find that there
is no initiative at the local level to co-ordinate
cfforts to create employment in those centres.
I would submit, Sir, that our planning should
be based on the conception that our village
and panchayat levels snould have a planniog,
a kind of co-operative system, by which they
can create their own roads and other things,
wilh a certain amount of finarcial help from
other sources, maybe the banks, maybe the go-
vernment. Very often it is casy to say that we
should construct a hundred thousand miles
of roads or ten thousand wells, but our finan-
cial resources are limited. Here again I find
a kind of unhealthy trend from the rural side
into the urban side.
and other taxes on

We have no income-tax
the rural income. But
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what happens is that these incomes often
migrate to avenues which are outside the rural
centres. I would suggest that this sort of
co-ordination is created at the Panchayat
fevel and other incentives are provided to the
rural capital. Some of the rural areas, mind you,
Sir, are not so poor in finance as we might
think. In fact, a lot of their money goes into
gold and other things which are not productive
and which do not help the growth of the
nation. Instead of that, if
provided for the rural cconomy and the finance
is available at the rural level to develop the
villages around, it will be far better. If we
allow this capital to migrate, all the time to
heavy industriecs and as bigger
cannot help solve unemployment. we will have
a very big problem of having urban concentra-
tion, slums and other things. We should
develop employment at the rural levcl. Unless
we pay our attention to develop employ-
ment on the spot of the human beings, I am
afraicl the preblem will become more and more
lopsided. Bigger industries are essential, They
are the base of economy. But they create a
base and not employment potential. Some-

incentives were

industries

times, on the contrary, the bigger industry
creates lesser employment than what may be

otherwise,

If T may give a very rough cxample, T would
say : Take electricity. Now if you have lamps
made of kerosene or some such thing and put
20,000 pieces, you will require at least 2,000
people to put lamps. But 1if you have clectiri-
city, you don’t require a single person to put
the lamps. So if this sort of conception of
industrialization there, we cannot create
employment by having one elsctricity power
generator. At the same time, electricity will
have to be generatcd. Look at things. F.cono-
my cannot survive or grow if we look upon the
question of unemployment as a kind of dole
either in cash or in kind. Simply constructing
roads at some point hecausc we wish to give
some five thousand or ten

is

employment 1o
thousand people, may be a temporary solution
of humanitarian nature. But it is not an

ecconomic solution.

So my submission, Sit, is that planning in
future should co-ordinate the fact that rural
resources and education should be such that
they can lead to local employment. The trend
towards degree courses and the trend towards
matriculation and all such things should be
avoided. Now we find that a lot of problems
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of unempioyment arise simply hecause when
a boy in a villace kecomes a matriculatc he
thinks that he is entitled to a particular type
of job. Maybe it is only a peon’s job. He
thinks that it is much better than being an
clectrician or a plumber in some places. I
think this sort
dignity of labour has to be remcved if we wish
to enlarge the potcni‘al in empioyment.

of false notion against the

Sir, about the brain drain, it is very much on
the same lines. e find very often that people
migrate {rom this country. It is not necessary
that the best braius go out of the country. Tt
not always that the hest brains migrate.
It is not so. The lucrative payments that aie
made abroad are not necessarily the reason
for this. necessary that a man who
1s gelting a little lesser here will migrate
abroad. But, at the same time, brain drain
isa fact which we have to look
But it should not be enlarged out of proportion,
After all, every country, even the U.S., has
faced this problem. Europe faced it for two
decades and now it is the other way round
when Europe is auracting more brain. This
is a question of international migration. Afier
all, every country profits by this migration.
It is not that it s always a loss to us. If our
Narlikar has gone abroad and produced a
thesis, it is not neccessarily a loss to us. We
can also bencfit by it.

is

It is not

into.

Our problem is much tigger. Our educa-
tion should be such that the man is inclined
to do physical job, and not always lock upon
the job and naukri as a kind of sitiing job.
He should be made to think that he has to
create employment. He has to create some-
thing, If you can look in this direction, I
am sure we will have a new direction towards
solving this very vast problem of unemploy-
ment. Thank you.

SHRI KALI MUKHERJEE (West Bengal) :
Mr. Vice-Chairman, Sir, this question of
unemployment in a developing country is a
chronic disease. All the developing countries
in the world have been fighting this problem
in their own wav. Now, the social order that
we are suffering ftom in our country is a
Feudo-capitalis. crder of society, But a new
phase is coming and we will be passing
through this phase and trying to develop a
new pattern of society, that would be in
keeping in view the parliamemary system with
an objective of democratic socialism. But, Sir’
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[Shri Kali Mukherjec]
we have rejected certainly the regimeated
order. We arc ihe second biggest
populous country in the world. Some bie
countries have io different
social orders so as to get rid of unemploymer t
but the values of democracy, urfortunately,
have not been upheld there. But we are trying
our best to find a way out of this. It must be
neither a capitalist order of society as we find
in the United States—unbridled monoglistic
systen —aor a regimented social crder like
in China. Tt is a new path which is being
worked out in our country, in au Indian way.
The problem is to be solved through it.

social

taken recourse

Now, keeping that in view we have to look
into 1he unemployment problem of the country.
How to release the econoniy frem the clutches
of the monopolists, the big business and the
big landlords who are conirolling the rural-
urban economy of the country ? The ways
are beirg found out, certainly through legisla-
tive methods, but the clutches of bureaucracy
is a factor which has to be taken into con-
sideratiou while enacting the legislalion and
implementing it. Care should be taken so
that the political parties which are adherivg
to socialist principles can develop the media
ot comnmunications with the pcople, oreanisa-
tion and movement for the purpose of achijev-
ing that democralic socialism. Only a Govern-
ment or an administration can nevir do it.
Nowkere in bistory has ever done ir. There-
fore, that is the method to be adopted outside
and also inside Parliament.

I am talking of a few familics who are still
controlling the entire economy of the couiitry
a few monopolist-businessmen. We could no
touch them zs yer, however much legislations
might have been made or whatever number
of commissions might have been et up, it is
going on and it continues. In the maitcr of
tax evasions we find that they go for
Article 226 in t(he High Courts and the
Supreme  Cour' and vou cannot touch
them. That is also a problem certainly but a
way is to be found nut.

Now I come 10 the position of basic indus-
tries which are being controlled. even now, by
the mcnopolists. Some friends have referred
to steel ; some other friends have referred (o
some other basjc industries. We are not in a
position to control the steel industry entircly
till now. Tt is true that we are not efficient
e.nough to run the show. A developing country
tike ours h s drawbacks, faulls, omissions and
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commissions or errots but certainiy the country
has developed to bring in new people, new
generation, new technicians and we have come
into a new era. More public sector units are
needed for the country. The entire export-
import trade should be and rrust be nationa-
lised. It should not be left to the monopolists,
So long as you leave il to the monopolists,
vou are entirely left to the bureaucracy whom
they can delicately haudle to sahotage the
entire nation’s eccuromv. I bring that question
along with Jlarnd reforms which has been
menticned by many (riends. I do not like to
inflict any further speech on that as it has
alycady been rcprated by some friends. With
this change in economy you will be releasing
a new cconomy which we have never scen.
A new quality of things will come in and along
with that the cducational system is to be
changed to cope with the new economy. The
educational system which we had been passing
through all these years since independence, is
old British type of edacation and that is 0 be
changed. T do not want to claboratc on those
points. There should be thus a need-based
education in the way. The public schoo! and
other things that have been going on in the
posh arcas by the aristocrats and talk in the
same breath of socialism does not fit in this
country. We must have a real educational
system to cope with the new era that we will be
facing tomorrow. Along with that line the
Reforms Commission and other Commissions
that have gone through these, have offered
some palliatives but it has pot touched the
bureaucratic clutches of the country which
is very much reeded ncw so that the country
is released from their hands.

Comiug to the last—I do not want to inflict
a long specech—the clectrification of the villages
is one of the main items if we are to talk about.
«limination of unemployraent and socialism,
Industrialisation in the villages, small and
medium scale-——and reforms of the land are
necessary. That means land is to be brought
in a manner that you can really spcaking, get
fiom it in full retmin whatever is available,
We have seen that it is the last item left till
now in the country that is the means of pro-
duction must be t1aken away from the hands
of the monopolists and they have to be bhrought
under Government or public control. With
this we bave production of consumer
goods on a massive scale in the country. Take
sugar. How the sugar monopolists are be-
having you are aware of. We caunot control
the sugar monopolists, There are items also

should
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which should be brought under control 1f not
completely under pablic sector Where we
have money 1nvested fiom Government or ftom
the nationalised Lanks, thosc 1industries should
be biought under public control  With these
angles of vision if we look to the pioblem ol
unemployment and for the eradication of un-
employment, we can have progressne eradica-
tion of unemployment 1 this country With
the eccnomic development of the country ard
the new era achieved through new economy
that wc are viualiing, possiblv it will give
us a new way of hife and thus the main pro-
blem of the countrv, namely unemployment,
may be solved, can be solved and 1mn a pro-
gressive way 1t will be <olved.

ol ArdzET w@E W (ST 939)
AT IAWATAL S, AF FFCT I9gT @l
ary (G FT qFeqT g T gaF NS qEAr
gl & & axFre F0uawrd F1 g 9 &
fog S gwEr adY g, 99T F e By
q[A | ATAT ST | GIFIT & TR F1 ALY
qEY § AAAT A1) 929 & fqw g uw
TgT & R AR F1Y T 2 1 YA 37
gar & B @l a=w ¥ g AW 59 41y
aFeT ¥ «ff 9T AL T A TN WiA-
arat & Sfed grw< gawr o fady F3@ 1
qrq 1T 83 |

AZIEA, AT G, TAF YA HAIST AE 2
gfq av oF @r@ WiT A I A F FLH
FATAT, UF ST F7 g & Tar 7 99 99 3
FT GIAT, 979 1@ FT T AFKIT FAAT
1T UF AT F7&T FT T 7 JIAT 437 F
IAMM F1 67 FET-—IF 1] 7 faw
AT QIIT A FT AT OFE AL XA
fraea s&, frgh 20-25 gdf ¥ gan
qerdl wee A I st anfa av e Iud e Wy
g3 TF ATH T d AT ATEAL AT A2
FE gfq & 9 qX Fo4 &1 1T o7, 470
Y qAET Qi gAte g7 ;W AT qIg ¥
FH &1 AT AW T IET AN qrA4T ¥
FAY T q1 AT qgT Ay A AL § SR
AT Y WA qrAA ®1 g@T FL & 2W
FY qfq F 90 9T T TAT FT GG FE
dik 9EF WLAH F ¥qUS IW H AT
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AT F a9€GT F gF FIA FT WA

FI 1 9gT TF TqH 6 21 g7 3 |

F a7 WA S FT SAA OF qd
AT AT IILIN IFT ATHfaq F'M0 5
wIgta & 999 IMA 3@ QSO 1 gAear
F1 3 FI4 & A | g A A F@ A
& ag warg g@fg awa A8 grany f& ey
frg aafad 1 g go § o faa
FMAT F I YA FT %A FHIA A
A & g @ Al g gAR e W
HITH GIFT A 8 BTG ¥IU g8 J[IAAT &
forg fag, 3@ 9 @@ TOU § ¥ F7 70,000
%o @ gU T 8 9T 30 g wqar 30 Ard
F1 e &% fyr w41 7g 7g 77 fF @w
AEY 1 G571 A g fa9e # zEE T
f Y g et oY 10T FATF FIF § AN
1 gmear 71 A & & fHg, N
MAT & AATT T AT 4T AT JTAH
oY FITY B, IAFT HY ST AT B, ATGHY
=A<y fFg sHT A g1 A9 99 gEEg
Afrn ¥ g7 a1 SN Far ared, FEl
Tdd & & gumr wrex faer 3@ wAd A
T 57 & A0 AT guA I FIT FA AT
% fFar da@as fFzd A9F7, qre 99wy,
A7 g1 & FuiviwEFaT guar wr" & 9 7
faar, #7 galsT 957 &, 799 2 &W
@] e F7 A7 & faq)

Y AF ATTTY Tg IIFIO IFT ATIHT
=q 1T eqTa Arwfaa fFar fE s Sy drer
agd wd FIA M A AT W oag s
zafay wqe A1 wiar g fF S wEEd
A1q AT ZC § T/ F(W A AWSAT ATAY
qgaT & fow ag welAdy gt @St gE @,
ZqHT T, 2AAT wee 2, ZaAT fawedt ok
sy & fr gfrer s frdea &
F) W7 FAT F A AT AT F

=g wedT & @rg, WA, ¥ AW H
firdyae w5 arg-awed 31 gt
¥ ey TNA T &7 A AF FN
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ot amme FgT (IAT WRW). I
Wareer wgiEw, faw searg g 959 & @
& & 39 wwaE F1 @i & faw & s
TALATH off ¥ qurf a1 g B wEr AW
T & gTF A A7 ard &, 9@ aF Avar
H AR A A w23 ) A 2, s
TF G IAM o A a1A §, IEn fe
1 & T A gt WA | W A ww
B B 1% za) & 2 Ay w1 vy
e g 1

I @A Yar g fr afx wa &
FIFT 41 B feal o9, uF mex ¥ AR
WIAF 7 F fAv ger ok wzwr a0
FTHI & J@T AV 85 W § F1E waary
¥ FAZYT 9gT @FAT & q@r A FITIT
QFT AW & 100 M7 F1 a6 FTAT qear
81 3@AWaT AT fux Fgr fF o
IRET F fo7 a7 & @ wqAH B srevar
I 9GTAT Yo g1 srar § oA 7 agT
AFWE 7 B fF N F  qu F7 gr
TF ra § 98 @ ¥ off graeg <@dr
8 9 &faw Naa § ot ararg v g1
Q& oY S § Sy v & G LRCICS
A AN GHUZE AT Ty 07 faved g
¥ W T G FT FF ¥ g1 o1 23 i
WY  $T wwr fame ey & | wfET srger
WA IIAT §—ANF § ST ATTRT weAly
A {73 sng fF oF e ® AT 17,
AT AL H q1E T qzF qars ST, ARy
q & qET qF B SrdT ST S aTEr
WA S A FE T FdwEEr ) sl
T A, AR F IAF qedr F7 gagq TE
FEL, BfFT SuF QT St wa 2, @y oy
TEFA FHT GFIT F) A% T g7 a5
ST & 9T FY AM 79 F fou ggq ar
¥ D QT L, drar x4 gt g &
ST IT AT AT 1 T 2 Ay Oy § SH)
SET AN AT ATH qgaAT G 2 awr uw
THAT H1 AT qY WY T wPET gy A
faa foamd & & w1m ol @y g I8y «nn
B g o g
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wHY gurX afeagd o ot 7gr av a3
g ?, Amam AT I WA WHE ST
T % faum & AraEd qTa & | gAT § UF
T AW feedt § @@As dF @l
YURTETE EIFT ST & | T TH AG FIA
FTT N FAT TF T T FF FG1T AT &Y
qLEIET & oA, SfFET gAY qEA F S FaAT
TGT U7 93 §, AN UF AT 39 S ¥ FIE
T ATIHT AT S . ..

awEar (s gmmsT dfwm)  F N

FIITET FT AT |
s gaare w9 ¢ A1 F A% 79 g1 9T
i ¥ faw gt g fr g ware afedr
e fpme & fao, wifers wag & fag
ST ST T o S TF g 7 I W IFT
ST FT qSt ¥ wAH & fAu ge wdw A7
USAA § A7 LT F21d9 aF § =TT
T8 | AT T ATT AT wWAT FIQ gU
o TET ZATL AT A FAT 1 N FT GO
fagar arfed, ®fFT w3 & T S
qfg® srafagar feadt =ifed, casr o
£q7 T@T AT JHgT | AT F a9 § 4y
“fqea’’ g FT FAR AL FAT ATEAT g,
St wgr wmar g fF sfeaer £ afeaar g
HiEY & X 3o oA A g 5 adr AF
F1 gfaar afgar faadr arfgg | 95 o vy
gy 3 fak avq @ a8 & F F frdy
e F AqA DT F qUAT FT FEEEET FT
g% | @y & arg St W [{u oy w3, &y
Y FT GIFC FT AI9AT 99, g 3@q *
ferg oT &Y 9TFIL 3T F1af F1 GT F AT fivg
g frafl gwTTE B1E CIAHY 81 1 57 Fray
FY q F A FAT ¥ | TH AR FT owT
Tele far srar =ifed T o o Frdwa
37, AR T BIZ g AT 9T g1, T IR
I & F@ T qrfe AR AR Ay e
g7 9FIT A glawr f7q % | gegare
THE DEPUTY MINISTCR I\ 1HL
MINISTRY OF I ABOUR AND REHABILI-

TATION (SHRI BALGOVIAD VERMA) :
Mr Vice-Chamman, Sir, T was glad to listen

A e e
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to the speeches of the hon. Members of the
House. They have tried to dwell at length on
some of the proposals which have been put
forward in the Resolution by Mr. Ruthna-
swamy. It is a laudable one. Nohody can
deny the fact that the things which he has
brought out in the Resolution are very much
needed at least in the countryside. Thereisa
lack of roads. Then, housing is of a very low
order, Nearly eighty per cent of the people live
in kuicha houses. Hardly two per cent of the
people in the villages live 11 pucca houses  So
far as water supply is concerned, there is need
to augment its supply in the ruial arcas. Protec-
ted or hygienic water supply is almost non-
existent. There is necd to pay great  attention
to these things in the rural areas at least. So
far as industrialisation is concerned, we have
to give best attention in order to improve the
living conditions of the masses. So, all the
four things which he has highlighted are the
need of the hour. But we have to
see whether all these fcur things
which he has advocated or suggested
in his Resolution are practicable. We would
very much like that the sooner it is done the
hetter it would be for the good of the - intry.
But locking to the limited resources iat we
have got, we do not think that we can do any-
thing by waving the magic wand and do away
with this unemployment or underemployment
and bring about a very rosy picture in the coun-
tryside.

5P. M,

i wA w1E W (393 939) ¢ A,
qeAY oY, AT gy g ag A Arfoe

st AETFRE ¥ (I ): gaAT, geAr )

st a1@ mfgsg gaf : QA G ga,
ST g qT oyer g1 fa9rT #3F 41 JET
B

sft AIzaT gwE WE a0 24T
TOT g gzdr |

SHR! BALGOVIND VERMA ; So, Sir, if
we take one by one all these four pomnts which
have been raised by the hon. Mr. Ruthnaswamy,
we will come to the conclusion that huge
resources are needed, 1f we take the housing
problem itself, he has suggested that five lakh
houses should he built in the countryside. Sir,
as you know, this is a problem which has Dbeen
enganging the attention of the Government, and

~
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nullions of unemployed
the Government has now contemplated, rather
made a provision in the Budget itself this vear
of the order of Rs.5 crores togive, in the
beginning at least, house sites for the Jandless
labourers or those who are very poor persons
in the rural aicas. A beginning has been
made . ..

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFATIRS (SHRI OM MFHTA): Letus
continue the discussion next Fridav, Sir.

SHRI K. CHANDRASEKHARAN: Let
Prof. Ruthnaswamy also say a few words in two
minutes,

SHRT OM MLHTA :
the clock.

It is already five of

THE VICT-CHATRMAN (SHRI S. S.
MARISWAMY) : He 1s finishing.

SHRI GANLSHI LAL CHAUDHARY : I
thick this can De taken up next time.

SHRI K. CHANDRASEKHARAN : Le( us
hear Prof. Ruthnaswamy,

SHRI BALGOVIND VERMA :
we actually. ..

So, Sir, if

SHRT OM MEHTA :
one hour,

He has to speak for

SHRI BALGOVIND VERMA : No, no. I
will finish. I should have been given sufficient
time, But I think, from the way in which we
are proceeding, I will be getting very little
time, and simply I can tell points only and I
will finish the speech. 1here is no other alter-

native. ..,
THE VICGE-CHAIRMAN (SHRI 8. S.
MARISWAMY) : Are you accepting the

Resolution or not ? That is the question.

SHRI BALGOVIND VERMA: No, no.
The question of accepting it does not arise.
If we take all the schemes, atleast Rs. 1,500
crores are need 'd in a year.

SHRI K. CHANDRASEKHARAN : Your
Ministry has calculated it at Rs. 1600 crores.

SHRI BALGOVIND VERMA : We have
estimated that at least Rs., 1,500 crores will be
needed every year to complete the projects we
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have envisaged So, Sir 1t1s not posuable to
accept the Resolution I think he will appre
ciate the stand the Government has taken so
far In the Fourth Five Year Plan, we have
made provision 7 give as much facility to the
rural people as possible to constrict roads

SHRI K CHANDRASEKHARAN . Would
the hon. Minuster say—since the total amount
needed 1s Rs 1,500 crores—what 1s the provision
that he 1s making every year for these purposes »

SHRI BAIGOVIND VERMA  There 1s
provisior  We have made provision for house
1ng, we have made provision for road construc-
tion

SHRI K CHANDRASTKHARAN  How
much ? What 1s the total amount per vear that
you are providing ?

SHRI BAIGOVIND JVERMA  Not per
yeai—mn the Fourth Five Year Plan as a

whole

SHRI K CHANDRASFKHARAN
10 the Iourth Five Year Plan as a whole

Yes,

THE VICF-CHAIRMAN (SHRI S 8§
MARISWAMY) The ime 1s up It 1s past
Five now Ifvou finsh in a few seconds, you
can do so

SHRI BALGOVIND VLRMA So far as
rural roads are concerned, the Fouith Plan
makes a provision of Rs 453 crores for the
roads m the State Plans and of Ry 418 crores
wn the Central Plan making a total of Rs 871

crotes for the road development plan  This 1s
what we are doing
SHRI K CHANDRASEKHARAN  That

1s not for rural roads We are asking tor rural

roads.

SHRI BALGOVIND VERMA 25 per
cent of this amount 1s meant for the rural
1oads

(Raja) Ram Kumar Press, Lko , 20-6-72,570,
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THF VICF CHAIRMAN
MARISWAMY) The
debate 15 clused
messages

(SHRT S S
time 1s up and t'e
The Sceretary  has got  two

MESSAGES FROM THE LOK SABHA

T THE ADMINISTRATORS-(JENERAL
MENT) BiLr, 1972

(AMFAD-

IT THE PuBLic WAKFs (EXTENsION OF LiMiTA-
TION) (DLLar AMENDMENT) BILL, 1972

SFCRETARY  Sir, T have to report to the
House the follow1ng messages received from the
Lok Sabha, signed by the Secr~tary of the Lok
Sabha

)

“In accordance with the orovisions of
Rule 120 of the Rules of Pirocedure and
Conduct of Business m Lok Sabha T am
directed to inform yo. that Lok Sabha at
1ts suiting held on the 7th April, 1972, agreed
without any amrndment to the Administra-
tors-General (Amendment) Bill, 1972, which
was passed by Rajya Sabha atits sitting
held on the 30th March 1972 »

(I

“In accordance wath the provisions of
Rule 120 of the Rules of Procedure and Con-
duct of Business in Lok Sabha, T am directed
tonform you that Lok Sabha, at uts sitting
held on the 7th Apnii, 1472, agrecd without
any amendment to the Public Wakfs (Exten-
sion of Lamitation) (Delht Amendment) Bill,
1972, which was passed by Rajya Sabha at
its sitting held o1 the 30th March, 1972 »

THE VICU CHAIRMAN (SHRI S §
MARISW AMY) The House stands adjoarned
t1ll Monday, the 11th April, 1972

The House adjiurned at six
mnutes past five of the clock ull
eleven of the clock on Monday, the
10th April, 1972



